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(To be published in the Delhi Gazette, Part-IV, Extra Ordinary dated 27t April 2026)

LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CPITAL TERRITORY OF DELHI

Old Secretariat, Delhi-54
Dated: 27t April 2026

NOTIFICATION

F.No.24/6 /MCD Nom./2025/LAS-VIII/Legn./ /©60.5  Hon’ble Speaker of the
Legislative Assembly of the National Capital Territory of Delhi is pleased to nominate
the following Members of the Legislative Assembly of National Capital Territory of
Delhi to be represented in the Municipal Corporation of Delhi, as per the provision of
Section 3(3) (b) (iii) of Municipal Corporation Act, 1957 for Financial year 2026-2027 :-

S. Name of the Member Constituency Address
No.
"""" 1. ShrlRaJ Karan (01) Narela 1100, Pana Pdp()‘slal‘l Mata Mansa Devi Mafz
2. Shri Tilak Ram (16) Tri Nagar 6 Raj Nag,ar Pitampura ‘New Delhi - 11003:
Gupta OB NI 1. L O .
3. Smt. Poonam (17) Wazirpur BA-1A, Nandan Apartment, Ashok Vihar, |
4. Shri Som Dutt (19) Sadar 127’ Block M. Shastn ’\Iagar Delhi-110052.
e _|\Beggr |\ ]
5. Shri Vishesh Ravi (23) Karol 1-16/542, Block 1-16. Bapa Nagar, Military |
PP, T S T R ] _ Road, Karol Bagh, New Delhi-110005. .
6. Shri Kailash Gangwal (26) Madipur A 43”;’433 A Block, J J Colony, Raghublr
7. Shri Shyam Sharma @ (28) Hari 17-’1 WZ 16’?Pratap Nagar, Hari Nagar Depot
o et ot s T New Delhi-110064
8. Shri Kailash Gahlot (36) Buwasan C-6/6172, Vasant Kunj ‘New Delhi-110070
9. Shri Kuldeep Solanki | {37) Palam RZ-483 A Gali No-38, Sadh Nagar, Part-II,
.. PalamColony, New Delhi - 110045.
10. Shri Virender Singh | (38) Delhi ' 1/30, FF, Sadar Bazar, Delhi Cantt., Delhi-
_ Kadian (Cantt _110010. |
11. Shri Umang Bajaj ' (39) Rajender = B-125, B-Block. Naraina Vihar, Delhi
et o te Nagar |
12, Shri Satish (43) Malviya  C-4/21, Block C-4, Safdarjung Development

' Upadhyay

 Nagar |

Area, New Delhi — 110016,

13. Shri Kartar Singh | (46) 38, Fatehpur Beri, New Delhi110074

.. Tanwar | Chhatarpor =
14. Shri Ravinder Singh  (57) ' '
______ - Negi __ Patparganj

(Ranjeet Singh)
Secretary



F.No.24/6/MCD Nom./2025/LAS-VIII/Legn. / Dated: 27t April 2026
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All Members of Legislative Assembly of NCT of Delhi.

Chief Secretary, Government of NCT of Delhi, Delhi.

Principal Secretary to the Lieutenant Governor, Delhi, Raj Niwas, Delhi.
State Election Commissioner, Nigam Bhawan, Kashmere Gate, Delhi.
Additional Secretary to the Chief Minister and Secretaries to all the
Ministers, Government of NCT of Delhi, Delhi.

Principal Secretary, Urban Development Department, Government of
NCT of Delhi, Delhi.

Commissioner, Municipal Corporation of Delhi.

Municipal Secretary, Municipal Corporation of Delhi.

s
(Sadanand Sah)
Deputy Secretary (Legisaltion)



